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29A 

TYPED COPY 

District: Jalpaiguri    Khatian No. 269   (0702267) 

Mouza- Tharia Sheet No.81  J.L. No.007    P.S. Kotwali 

 

1. Tax amount      Date of Preparation of Khatian 16.11.2021 

2. Area of land (A) – 3.7847   Total Dag Nos. 9 

 4. Description of processor  5. Nature  6. Remarks  
Name: 
 
Father: 
 
Address: 

Maa Kamakkha 
 
Developers 
 
Own 

Rayat   

 

7. Own Possessor Land 

Dag No.  Nature of Land  Land of Dag  Land of the possessor  Area of Land 
Of the Possessor  
In Dag  

235 
236 
259 
260 
261 
262 
263 
271 
272 

Dahola 
Dahola 
Dahola 
Dahola 
Dahola 
Dahola 
Dahola 
Dahola 
Dahola 

0.4878 
0.1528 
0.4540 
0.4665 
0.5696 
0.3617 
0.6280 
0.6292 
0.6452 

0.3072 
0.5177 
1.0000 
1.0000 
0.7624 
0.9997 
1.0000 
0.9286 
0.9755 

0.1499 
0.0791 
0.4540 
0.4665 
0.4343 
0.3617 
0.6280 
0.5818 
0.6294 

 Total Dag: Nine    
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TYPED COPY 

District: Jalpaiguri    Khatian No. 277   (0702267) 

Mouza- Tharia Sheet No.81  J.L. No.007    P.S. Kotwali 

 

1. Tax amount      Date of Preparation of Khatian 22.07.2022 

2. Area of land (A) – 0.7800   Total Dag Nos. 2 

 4. Description of processor  5. Nature  6. Remarks  
Name: 
 
Father: 
 
Address: 

Maa Kamakkha Developer 
 

Represented by its Partner 
Sanjay Kumar Singhania  
 
Own 

Rayat   

 

7. Own Possessor Land 

Dag No.  Nature of Land  Land of Dag  Land of the possessor  Area of Land 
Of the Possessor  
In Dag  

274 
275 
 

Patit 
Dahola 
 

0.4878 
0.1528 
 

0.3072 
0.5177 
 

0.1499 
0.0791 
 

 Total Dag: Nine    
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TYPED COPY 

Mouza with 
J.L. No.  
and P.S.  

Khaitan  
No.  
(LR) 

LR Plot  
No. Noted  
In the Deed 

New Plot  
No. (after  
Creation 
 of  
Bata if any) 

Share Area 
(in  
acres) 

Classification  
as  
per ROR 

Classification 
for which 
permission  
accorded 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 235  3072 0.1499 Dahola Housing  
Complex 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 236  5177 0.0791 Dahola Housing  
Complex 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 259  10000 0.4540 Dahola Housing  
Complex 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 260  10000 0.4665 Dahola Housing  
Complex 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 261  7624 0.4343 Dahola Housing  
Complex 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 262  9997 0.3617 Dahola Housing  
Complex 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 263  10000 0.6280 Dahola Housing  
Complex 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 271  9246 0.5818 Dahola Housing  
Complex 

Kharia Sheet 
No. 81,  
007,  
Kotwali 

269 272  9755 0.6294 Dahola Housing  
Complex 

 

     Schedule-II 

   (Terms and Conditions for conversion) 

a)  This permission for conversion is without prejudice to any of the provisions of chapter IIB of 
West Bengal Land Reforms Act, 1955. 

b) This permission of conversion is also without prejudice to any the provision of the Urban Land 
(Ceiling and Regulation) Act, 1976 (Act 33 of 1976) & the Town & Country (Planning & 
Development Act, 1979, if these are applicable to the land involved.  

c)  
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Shivam Bhimsaria <advshivambhimsaria@gmail.com>

Re: O.A. No. 32 of 2025 || Scanned Copy of IA filed by Respondent No. 12
1 message

Shivam Bhimsaria <advshivambhimsaria@gmail.com> Tue, Apr 1, 2025 at 1:41 PM
To: Bisu6782@gmail.com, acsenvwb@gmail.com, psecy.env-wb@gov.in, environmentwb@gmail.com, ms.wbpcb-
wb@bangla.gov.in, directorswid@gmail.com, ctockwma@gmail.com, spjpgwb@gmail.com,
Jalpaigurimunicipality@gmail.com, rder-cgwb@nic.in, dm-jip@gmail.com

                                                                                                   SERVICE THROUGH EMAIL

To, 

1.       Biswajit DuƩa Choudhury,
        Pabitra Nagar Colony, Jalpaiguri, Pin-735101; and
        Secretary of Paribesh O Aamra, Jalipaiguri,
        Ukilpara, District- Jalpaiguri, Pin-735101;
        E-mail ID: Bisu6782@gmail.com
 
2.     State of West Bengal,
       through the AddiƟonal Chief Secretary,
       Department of Environment, Prani Sampad Bhawan,
       5th Floor, Block-LB-II, Salt Lake,
       Sector-III, Bidhannagar, Kolkata-700098;
       E-mail ID: acsenvwb@gmail.com
 
3.      AddiƟonal Chief Secretary,
       Department of Environment,
       Prani Sampad Bhawan, 5th Floor,
       Block-LB-II, Salt Lake, Sector-III,
       Bidhannagar, Kolkata-700098;
       E-mail ID: psecy.env-wb@gov.in
 
4.     Chief Environment Officer,
      Department of Environment, Prani Sampad Bhawan,
      5th Floor, Block-LB-II, Salt Lake,
      Sector-III, Bidhannagar, Kolkata-700106;
      E-mail ID: environmentwb@gmail.com
 
5.    Member Secretary,
      West Bengal PolluƟon Control Board,
      Paribesh Bhawan, Plot No. 10A,
      Block No.LA, Sector-III,
      Bidhannagar, Kolkata-700106;
      E-mail ID: ms.wbpcb-wb@bangla.gov.in
 
6.    The Director,
      State Water InvesƟgaƟon Directorate,
      West Bengal, Nirman Bhawan,
      Top Floor, Salt Lake City, Kolkata-700091;
      E-mail ID: directorswid@gmail.com
 
7.     West Bengal Wetland Authority,
      through the Member Secretary, Department of Environment,
      Government of West Bengal,
      5th Floor, Prani Sampad Bhawan, Block-LB-III,
      Salt Lake, Sector-II, Bidhannagar, Kolkata-700106;
      E-mail ID: ctockwma@gmail.com
 
8.   The District Magistrate, Jalpaiguri,
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      P.O. & District- Jalpaiguri, Pin-735101;
      E-mail: dm-JIP@gmail.com
 
9.    The Superintendent of Police, Jalpaiguri,
      P.O. & District- Jalpaiguri, Pin-735101.
      Email: spjpgwb@gmail.com
 
10.  The Chairman, Jalpaiguri Municipality,
       P.O. & District- Jalpaiguri, Pin-735101;
       Email: Jalpaigurimunicipality@gmail.com
 
11.   Regional Director, Central Ground Water Board,
        Eastern Region office at Bhujalika,
        C.P. Block-6, Sector-V, Bidhannagar,
        Kolkata, West Bengal- 700091;
        Email: rder-cgwb@nic.in
 
12.   Ashoke Jindal,
        Lichutola, Dinbazar,
       Jalpaiguri, Pin-735102.

Re: Before the National Green Tribunal, 
       Eastern Zone Bench, Kolkata
       In the matter of:
       IA No.         of 2025 
       O.A. No. 32 of 2025
       Biswajit Dutta Choudhury  ... Applicant 
                       versus 
       The State of West Bengal & Ors.  ... Respondents 

Our Clients:  M/s. Maa Kamakkha Developer, Respondent No. 12 

Ma'am/Sir, 

Please find attached the scanned copy of the IA filed by us on behalf of our above mentioned clients for your kind
reference. 

Please note that the above captioned matter shall appear tomorrow i.e. 2nd April, 2025, in the Daily List of the Hon'ble
Tribunal or so soon thereafter when please make it convenient to attend. 

Please also note this shall be treated as an effective mode of service for the said IA. 

This is for your kind information and records. 

Thanking you 

Yours sincerely,
Shivam Bhimsaria 
B.B.A. LL.B. (Hons.), LL.M. (General Legal Studies) 
Advocate, Kolkata High Court

 Scan of IA_R12.pdf

                                                                                                           

CONFIDENTIALITY NOTICE: This e-mail message is for the sole use of the intended recipient(s) and may contain confidential and privileged
information. Any unauthorised review, use, disclosure, copying or distribution is strictly prohibited. If you are not the intended recipient, please contact
the sender by reply e-mail and destroy all copies of the original message. Save environment. Please do not print this email unless it is
absolutely necessary.
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